IN THE CENTRAL ADMINISTRATIVETRIBUNAL : HYDERABAD BENCH
AT HYDERABAD '

O.A. 1354 OF 1996

Dated, tﬁeS?* February, '99.

EETWEEN 3
1. P. Satyanarayaha 10, PB Sarejini
2. Bh,Suraparaju 11, VV Swarnalatha
3, PV Ratnacharyulu 12, PVSN Raju
4, B, Vasanthg Kumari 13, PVN Raju
B. G. Prabhakara Rao 14, SSR Murthy
6. Ch, Madhava Sankar 15. As Prakasha Rae
7. Smt, S5.Sai Kumari 16. L Vankata Rae
8. R. Ramachandra Rae 17, K, Ramu
9., B. Sarada Devl 12. XP Rey
«ee Applicgants
AND

1. Unien of India rep, by its Secretary,
D,R.D.0. Ministry ef Dafence, New Delhi-110011

2. Scientific Adviser/Directer General,
DRDO, New Delhi-110 011,

3..Directer, NSTL, Visakhapatnam,
Naval Science Technolegy Laberatgry,

«s+ Respendents

COUNSELS 3

Fer the Applicamts : Mr. S Laxma Reddy
Fer the Respondents s Mr. K.Bhaskara Rae
CORAM 3

THE HON'BLE MR, R. RANGARAJAN, MEMBER (ADMIN)
THE HON'BLE MR. B, S. JAI PARAMESHWAR, MEMBER (JUDL}

"
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O,A. 1384/96

ORDER

( PER: HON'BLE MR. B.S. JAT PARAMESHWAR, MEMBER (JUDL)
1. Heard Mr, S. Laxma Reddy, Learned Counsel fer the
applicants and Mr. K. Bhaskara Rae, Learned Standing Ccunsel

fer the Respendents,

24 This is an applicatien unrder Sectien 19 ef the

Aémiﬁistrative Tribunals Act., The applicatien was file+ on

6th Nevember, 1996,
3. There arel8 applicants in this O,A., They are all

Diplema-helders. They were recruited im the varieus Trﬁdes

under the 3rd Respendent's Laberatery.

4, They submit that they ceme within the 14 Trades
which were subsequently redesignated as TBadesman Categery

in the scale ef pay ef Rs.380-560 by SRO 221 ef 1981

(Annexure-I, page 9 te the 0.A). They submit that they were

treated as HS Gr.I Industrial Pests.

5, Prier te 1.1.73, the 13 Trades indicated im SRO 221 ef

g1 wera the FPeeder Categery fer the premetien te the st of

Precisien Mechanic,

6. On the basis ef the recemmendatiens ef the Third Pay
Cemmissien, the Respendent Ne.l issued SRO 245 ef 75

at, 11.,7.75 (Annexurs-II te the 0,A,) @esignating all the

14 Trades including the pest of Precisiem Mechanic in|the
scale of pay of R5.380~560 with feeder categeries fr@% HS Gr.lI,
They submit that the same 14 Trades were like the redesignated
Tradesmen 'A' categery witheut any distinctien each Trade

vide SRO 221 ef 81. They submit that the same designatieng

of Tradesman centinued in the latest SRO 1545 at, 14,)12.90,

N
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7 They submit that en acceunt ef redesignatien

52

ef 14

Trades includirg the pest ef Precisien Mechanica after 1.1.73

" all the trades were tregted as . equal, based upen the

eutput turned eut by each trade,

value «f

They submit that the qualifi-

catien prescribed and the axperience required fer appeintments

and premetien te the 'Precisien Mechanic' srd ether

after 1,1.73 including the feeder categeries frem whij

premetien is te be made are ene and the same,

8. They submit that all the 14 Trades were trea

13 Trades

lch the

ted a5 ene

unit fer the purpege ef senierity ané prometien te the Chargeman

Gr.II in the Supervisery categery. Their grievance

iz that

the respendents differentiated frem the 14 Trades feyund te be

equal en the basis of value ¢f werk te give te these

Pres.Mech &f higher scale of Day of Rs.425«700 en th
that fhey have calimed the said benefit fer treating
par with Supervisery Gr.II cgategery,.

9, The Respoﬁdent Ne,l granted the scale of pay
te the Precisien Mechanic vide preceedings ét, 20.10
(Annexure-4 te the 0.A).

10, The applicants gubmitted a repregentation @t

(rpPexure-5 te the OA) stating that they sheuld alse

the game gcale ef pay of Rs,425«700 gsince they were 1

in the same categery ef 14 Trades which were radegigl

Tradesmanr 'A' by SRO 221 ef Bl.
11. The respoendents censidered the representatioe
applicants and by their letter dt. 13.3.96 (Annexure
page 16 te the 0,A) infermed the applicants that the
Rature of duties etc. will be gevernegd by the eligi
entitlement te the pest fer which they were initiall
and hence, the raquest regardimg disparity in the s

cemparing with ether pests and its scsle of pay, etc

tengble,

N

pPreneted as
¢ greund

them an

of R5.425=-800
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be given
verking

Nated as
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12. Being aggrieved the applicants have file@ thi

-
*

the fellewing reliefs

Te @eclare the actien ef the respendents P
the=gotdanef_the~respensdemts in net extending the
pay scale eof R5.425-700 granted in faveur ef the Pre:
‘Mechanics vide letter dated 20,10.1995(Annexure~IV)

spplicants and alse rejecting their representatien,

35

5 0LA, fer

-mffnegtaniing

Same

rigien

te the

ride

lettar dated 13.32.1996 by the 3rd respendent, as tot?lly

illegal, uncenstitutienal ané as such witheut jurisd
vielating Articles 14, 16, 39(1) (d) ef the Censtitu
Indéia apé censequently direct the respendents te éxt

same pay scales frem the date en which the Precisien

ictien
tien ef

~nd the

Mechanics ¢granted er frem the date frem which the ap%licaﬁts

were premeted eor recruited te ‘Tradesman 'A' categer

all censequential benefits,

vy with all

13. The respendents have filed their reply stati

I

Mechanic./Instrument Mechanic/Teel Maker, etc.; that

the applicants were initially recruited te the pest

recemnendationg eof the Third Pay Cemmisglen were acc

L

g that
f Radie
the

pted andé

given effect frem 1,1.73; that prier te that date i.s. upte

31.12,72 there used te be z scale eof pay of Rs.150-240 te

the pests held by the applicants amd the scale of pay of

R5.205-280 te the pests ef Precisien Mechanice that
of Precisien Mechanic was a pest fer premeting the i

sppeinted and serving im the pests ef Radie Mechanic

’

the pest
nadivieuals

Ingtrument

Mechgnic, Teel Maker, atc,; that the pests eof PreciJion Mechanic

'was available fer upgradatien and was te be effered

en premstien er by direct recruitment; that the pre
ceuld have been given te these werkers whe had att
degree® of specialisatien er whe were gble te deliver

with hicgher precisien than these preduced er turned

5\

either
etien

ined "higher

the geeds

eut by the
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incumbents held@ing the pests ef Radie Mechanic/Instrumenrt
Mechanic/Teel Maker, etc.: that en the basis ef the
recemmendations ef the Third Pay Cemmissien the pasgts ef
Radie Mechsnic, Instrument Mechanic, Sr. Electriciznm,

Tesl Maker, etc., which were carrying the scale of pay ef
Rs.150»240 ard the pest ef Precisien Mechanic carrying the
scale of pay eof Rs.205-56b were clubbed tegether ahd a
cemmen scale ef pay ®f Rs.380-560 was giver effective frem
1.1.73. .After implementatien ef the recemmendations ef
the Third Pay Cemmissien, the recruitment rules fer the

ingustrial categeries were issued metifying the various trades

Tragde-wise,

14, They sﬁbmit that theugh the pest of Precigien Mechanic

was included ine ene ef the 14 Trades, carrying |the scale

of pay ef Re.380«560 there was an element of direct recruite-

exteant

mefit to all these 14 Grades te the [  of 1/3rd|ef the

tetzl vacancies Eildwé= base¢ en this previsien, 1/3rd eof
the tetal vacancies te be filled in by direct re |
as per the requirement ef the Establishment in various
categeries including im the categery ef Precis
15, They further submit that prier te 1,1.73 there were
pests desighated as Superviser Tech., Gr.II and Superviser
Tech, Gr.III im the nen-industrisl cadres. 1the|scale of
pavy fer these pests upte 31.12.72 used te be Rs5.205-280
and Rs,150=240 respectively. Fer non-diplema helders the
scale of pay was Rs.175-240; that the Precisien Mechanic was
the Feeder Categery fer the pest ef Chargeman Gr.II and the
wag centinued till the igsue of SRO 29E/84, The pest ef
Superviser Tech. Gr.III was re-designated as Syperviser

Technical and the pest of Superviser Tech, Griil was rew

N
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redesigrateé as Chargeman Gr,II vide SRO Ne,356/79. They submit
that beth the pests ef Precisien Mechanica and Superviser
Tech,II carrying the scale of pay of Rs,205-280 upte p1,12,72
ane- were higher pmsts te¢ the past4mf of Radis Mechanrir, Instru-

ment Mechanic, etc., held by the applicants.

16, The Superviser Tech, based en their alletted duties,
agitated ané submitted representatiens te the Gevernment

fer grant of scale of pay of Rs,425-700, The Geverrment

accepted thelr plea and zwarded the scale ef pay of Rs5.425-700
with eéfect frem 1.3.77 vide letter Ne.F.32/5/75/US-I1/D(Fy.II}
dt. 10.5.77 as amended vide letfer of mven number dt. 2.11,77

ang the pame was m%ie applicable te DRDO. As such, Superviser
Technicsl Gr.II and the Precisien Mechanic were all gleng havirg
having the identical scale ef pay ard beth the pests (were being
filled by premetien frem the same feeder categery, grpanting

higher scale of pay te Supervisers Techrmical created an anamely
ingsmuch as Seﬂior persens appeinted/premeted as Precisien.
Mechanic were drawing lesser pay in the scale of pay |ef Rs.éébu560
Weeef. 1,1,73,
i7. Further they submit that earlier the Supervigers
Technical Gr.II were carrying'the’scale ef pay of Rg.205-280
@s en 31.12,72, The said pests were redesignated as|Chargeman

w.e.f
Gr.I11/15.12,79, aAfter 1,1.73, The Superviser Technical Gr,II

were given the scale ef pay eof Rs£§80-560. But based en the
recommendations of the Expert Classificatiern Cemmitt e the
scale of pay ef the Superviser Techmical Gr.II was raised te
RS,425—700. They submit that earlier the pest ef Precisien
Mechgnic~ was in the scale of pay of Rs5.205«280 upte 31.12.72,
They felt that by clubbing the Precisien Mechamic with Radie
Mecharic, etc, after 1,1.73 ana aramely was created! between
the Precisien Mechanic ard Superviser Techmical Gr.[I.

a
Therefere, they felt it preper te gése the pay ef the Precisien

3\/
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Mechanic whe were werkimg as such te that ¢f Technical

Superviser Gr,.,II 15,12,79.
the Expert Classificatien Cemmittee the scale of pay @

Technical Superviser Gr.II was enhanced te the scale e Re .425-700,

The pest ef Techmical Superviser Gr,II was redesignategf as

Chargemati Gr.II w.e.f. 3,6,80, Accerdingly, the pest £

Precisien Mechanic whese scale of pay was similar and idemtical

te that ef Technical Superviser Gr,II earlier te 1,1.,73 were

given the same scale ef pay te prevent an anamaleus situatien,

Thus they submit that the higher scale of pay was given te the

Precisien enly upte 3,6.80.
18, They further submit that even after 1.1.73 th

categery of Precisien Mechanic anéd the number of pestg in

that cadire were shown separately as a separate catege by itself,

only after issue ef SRO 221 ef 81 effective frem 22,8.81 the

pest of Precisien Mechanic which used te be shewn as |a separate

categerys=' . .was clubbed :tégether and was alse payt of the

redesignated Tradesmgn'a',
19. The applicants whe were earlier recruited in the scale

cadre @f

1
Precisien Mechanic in thescale ef pay of R5.205-280,| Thus they
]
submit that the applicants canmet claim higher scale| ef pay en
metiengl

par with the Precisien Mechamrics which pest was a pr
pest fer them, Fruther, the applicamts haﬁz‘mat at @ll werked in
the scale ef Rs,205-280,
20. They further gsubmit that merely because, the Precisien
Mechanic was was clubbed with Radie Mechanics amd ethers and
redesignated as Tradesman 'A' im the scale of pay ef Rs,380=560
éoés ret give any right te the applicarts te claim higher scale

of pay of Rs.425«700.

0
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21, Thus the respendents pray fer @ismissal ef the C.A,
224 | The applicants have nret filed any rejeinder tp the
reply.
23. The applicahts pray fer extﬁmsian ef higher scale of pay

of Rs.425-700 granted ip faveur ef the Precisien Mechgnics
which is a premetienal pest :-. fer the gpplicamts upte 31.12.72
gince the pdst ef Precisien Mecharic in the scale ef pay-:
of Rs.205-280 was. - _sclubbed with the Radis Mechanmigs,

Instrument Mechanic, etc. and redesignated as Tradesman *A'

baseé en the recemmendatien eof the Third Pay Cemmissien,

24 . It‘is te be noted that the post}f ef supervisar Technical
Gr.II wag in the scale of pay of Rs.380~560 but en the basis ef
the recemmendatiens af the Exbert Classificatien Cemnittee

their pay was enhanced te Rs.425-700, The applicantQ were net

in the scale ef pay of Rs.205=280 at'the time ef recruitment,
They were in the scale of pay of Rs.150~240.
25, In order te remeve the anamaleus situatien, the pest

8f Precisien Mechanic which used te carry an identical scale

of Rs,.380=560 after 1.1.73 was given higher scale of pay ef
R§.425-700, The respendents have further specifically

stated that even theugh the pest ef Precisien Mechanic was re-
designated as Tradesman 'A' in the scale ef pay ef R$.380~560 the
saiéd pest was maintained as a separate categery. When that is se,
the applicants capnet aspire‘for the scale eof pay given te

the Precisien Mechanicsr;,yiﬁ:? were net at all helding. It is
submitted that by merging the psst ef Prac;sion Mecharic with
Tradesman ‘A' the persens vhe were in the cadre of Précisien
Mechanic were ptit te disaévantageeus pesitien, Further certain
members had challenged the said redesignatien befere| this Tribunal
Accerdingly, as per the directiens ef the Tribumal apd as per the

recermendatiens ef the Expert Classificatien Cemmitﬁea which

N
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recormmended fer enhancement of the scale ef pay te Rs
te the p@st ef Technical Superviser Grade-II which pe
earlier carrieé amn identical scale ef pay ef Rs,205~2
(pre~reviged) the respéndent autherities falt it prep
extend the same scale of pay te the Brecisien Mechani

were in that grade upte 3.6.80, It is stated that fi

. 425=700
st had
80

= te
cs whe

em

3.6.80 the pest ef Technical Superviser Gr,II was reiesigmated

as Chargeman Gr,II.

26. The respendents specifically submit

that the

applicants were in the feeder categery fer the pest

similar te

f Precisien

‘Mechanic ané that they cannet claim higher scale ef pay withaut

discharging the @uties perfermed/., the Precisien Mechanics.

It is stated that the pest ef Precisien Mechanic wa fillei-igéiﬁ

by Direct Recruitment and 2-3rdés by premetien. The
Radie Mechanic; Instrument Mechanic, etc., were in the

categery fer the pest ef Precisien Mechanic,

pest ef

feader

Similarly because

the pest ef Precicisn Mechamic was clubbed with ether 14 Trades

and redesigrnated as Tradesmar ‘*A', the persens whe wkre in the

;ower scale of pay at the time ef clubbing cannet aspire fer highe

scale of pav.

27 « In that view of the matter the 0,A. has ne merits and is
ligble te be dismissed.

e
28, The O.A. is accerdingly dismissed, Ne erder

as te cests,

720 Sty S

(B,S. JTAI PARAMESHWAR) (R .RANGARAJAN)
___—+"MEMBER (J) MEMBER (a)
Dated, the 311’ Fﬁb.p '69,
gl
"-3-—-’1/53 ‘"
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